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 of  India  Gafed  the  I7th  July,  i976.

 Gevily,  Fhe  Indian  Administrative
 Service  (Recruitment)  Second
 Amendment  Rules  1976,  publshed
 in  Notification  No.  G.S.R,  022  in
 Gazetie  of  India  dated  the  Vth
 July,  ‘4976.

 (xviii)  The  Indian  Police  Service
 (Recruitment)  Second  Amend-
 ment  Rules,  1978,  published  in
 Notification  Wo.  G.S.R,  3023  in
 Gazette  of  India  dated  the  7th
 July,  1976.

 (xix)  The  Indian  Forest  Service
 (Recruitment)  Amendment  Rules,
 1976,  published  in  Notification
 No.  G.SR,  १024  in  Gazette  of
 India  dated  the  Mth  July,  3976.

 (xx)  The  Indian  Forest  Service
 (Appointment  hy  Promotion)
 Amendment  Regulations,  1976,
 published  in  Notification  No.
 G.S.R,  964  in  Gazette  of  Indie
 dated  the  24th  July,  1976.

 (xxi)  The  All  India  Services
 (Leave)  Amendment  Rules,  1976,
 published  in  Notifics‘ion  No
 G.S.R.  309  in  Gazette  of  India
 dated  the  3ist  July,  1976.

 (xxii)  The  Indian  Forest  Service
 (Fixation  of  Cadre  Strength)
 Amendment  Regulations,  1976,
 publisheq  in  Notification  No.
 G.S.R.  750(E)  in  Gazette  of  India
 dated  the  3rq  August,  976

 (xxii)  The  Indian  Forest
 Service  (Pay)  Amendment  Rules,
 1976,  published  in  Notification  No.
 G.S.R.  75(E)  in  Gazette  of  India
 dated  the  3rd  August,  1976.
 [Placed  in  Library.  See  No,  LT-
 0982  7784

 (2)  A  copy  of  the  Tamil  Nadu
 Public  Men  (Criminal  Misconduct)
 Rules,  1975,  published  in  Wotifica-
 tion  No.  Sk.O.  A-€8/76  in  Tamil
 Nadu  Government  Gazette  dated  the
 25th  February.  i976  under  sub-
 section  (3)  of  agction  28  of  the
 Tamil  Nadu  Public  Men  (Criminal
 Misconduct)  Act,  9T3  read  with
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 Clause  (c)  (iv)  of  the  Proclama  ti dated  the  8ist  January,  976  issued by  the  President  in  relation  to  the State  of  Tamil  Nadu.

 (3)  A  statement  (Hindi
 English  verslohs):

 *  and

 (a)  showing  reasons  for  del

 aie
 the  above  Notification.

 (b)  reasons  for  not  laying  the Hind:  version  of  the  Notification.

 (Placed  in  Library,  See  No
 10982/76)

 ee  NOE

 NOTIFICATIONS,  COMPANTES  (Prorrrs Surtax  (AmpT.)  RULES  976  &  Incomes. tax  (57H  AMDT.)  Russ,  976

 THE  MINISTER  OF  STATE  IN.
 CHARGE  OF  THE  DEPARTMENT
 OF  REVENUE  AND  BANKING  (SHRI
 PRANAB  KUMAR  MUKHERJEE).  I
 beg  to  lay  on  the  Table—

 Qa)  A  copy  of  Notification  No.
 GS.R.  952  (Hindi  and  =  Engish
 versions)  published  m  Gazette  of
 India  dated  the  3rd  July,  1976,  under
 section  कै  of  the  Finance  (No.2)
 Act,  1971.  [Placed  in  Library.  See
 No.  LT-0983/76]

 (2)  A  copy  each  of  the  following
 Notifications  {Hindi  and  English
 versions)  under  section  38  of  the
 Central  Excises  and  Salt  Act,
 944:—

 (i)  The  Central  Excise  (Six-
 teenth  Amendment)  Rules,  1976,
 publisheg  in  Notification  No,  G.S.R.
 393(E)  in  Gazette  of  India  dated
 the  Sth  June,  976  together  with
 an  explanatory  memorandum.

 (ii)  The  Central  Excise  (Eighte-
 enth  Amendment)  Rules,  1976,
 published  in  Notification  No.
 GS.R_  4I5(E)  in  Gazette  of  India
 dated  the  29th  June,  ‘1976.

 [Placed  in  Library.  See  No.  LT-
 10984/76}.
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 (3)  A  copy  of  the  Companies
 (Profits)  Surtax  (Amendment)

 Rules,  ‘1976  (Hindi  ang  English
 versions)  published  in  Notification
 No,  8.0,  572(E)  in  Gazette  of  India
 dated  the  28th  May,  1976,  under
 subwection  (3)  of  section  25  of  the
 Companies  (Profits)  Surtax  Act,
 1964.  [Placeg  in  Library.  See  No  LT-
 40985  (18)

 (4)  A  copy  of  the  Income-tax
 (Fitth  Amendment)  Rules,  1976,
 (Hind:  _—s  and  English  versions)
 published  in  Notification  No.  8.0.
 420(E)  in  Gazette  of  India  dated  the
 th  June,  1976,  under  section  296
 of  the  Income-tax  Act,  1961.
 [Placed  in  Library.  See  No.  LT-
 30986  118Y

 (5)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  issued  under  the  Central
 Excise  Rules,  944

 (i)  GSR  388(E)  published  m
 Gazette  of  India  dated  the  ist
 June,  3976  together  with  un  ex-
 planatory  memorandum.

 (i)  GSR  8]0  published  in
 Gazette  of  India  dated  the  5th
 June,  976  together  with  an  ex-
 planatory  memorandum

 (iii)  GSR  395(E)  published  in
 Gazette  of  India  dated  the  i0th
 June,  3976  together  with  an  ex-
 planatory  memorandum

 (iv)  GSR  854  pubhshed  in
 Gazette  of  India  dated  the  i2th

 June,  7976  together  with  an  ex-
 Planatory  memorandum.

 (४)  GSR.  863  published  in
 Gazette  of  India  dated  the  १975
 dune,  3976  together  with  an  ex-
 Planatory  memorandum.

 (vi)  GSR.  885  published  in
 Gezette  of  India  dated  the  9th
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 ह...  WIG  tagelier  with  an  ex-
 planatery  mamorandhien,
 [Placed  e  Library.  See  No.  LT-
 0067  (6)

 (6)  A  एण्ड  each  of  the  following

 4i)  GSR  Lo  in
 Ganette  of  हाल  dated  the  22nd
 May,  976  together  with  an  ex

 planatory  memorandum,

 ab  GBR,  ‘360()  published  in
 Gazette  of  India  dated  the  27th
 May,  976  together  with  an  ex-
 planatory  memorandum.

 till)  GS.R,  370(B)  publisheg  ४७
 Gazette  of  India  dated  the  27th
 May,  976  together  with  an
 explanatory  memorandum

 Ov)  G.S.R,  753  published  m
 Gazette  of  Indha  dated  the  29th
 May,  976  together  with  an
 explanatory  memorandum.

 (v)  GSR.  386  (E)  published  m
 Gazette  of  India  dated  the  29th
 May,  3976  together  with  an
 explanatory  memorandum.

 (vl)  0.8  &  387(E)  published  ip
 Gazette  of  India  dated  the  Ist
 June,  976  together  wth  an
 explanatory  memorandum.

 (vu)  SO  494  pubhshed  in
 Gazette  of  India  dated  the  59
 June,  4976  together  with  an
 explanatory  memorandum.

 (vit)  GSR.  805  published  in
 Gezette  of  India  dated  the  5th
 June.  i976  together  with  an
 explanatory  memorandum.

 कड)  GSR.  806  published  in
 Garette  of  India  dated  the  Sth
 June,  976  together  with  an
 explanatory  memorandum.

 <x)  G&R.  807  published  in
 Gezette  of  India  dated  the  Sth
 June,  3076  together  with  an
 explanatory  memorandum.
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 (xi)  GS.R,  808
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 June,  976  together  ‘with  an
 explanatory  memorandum.

 (xd)  GSR,  397(E)  published  in
 Gazette  of  Indja  dated  the  llth
 June,  .  4978  together  with  an
 *xplanatory  memorandum.

 (xiii)  G.SB.R,  40(E)  published  in
 Gazette  of  India  dated  the  17th
 June,  976  and  G.S.R.  463  (&)
 published  in  Gazette  of  India
 Gated  the  आत  July,  4976  to-
 gether  with  an  explanatory  memo-
 randum,

 Caw)  G.S.R,  4(E)  published  in
 Gazette  of  India  dateg  the  i7th
 July,  7976  together  with  an
 explanatory  memorandum.

 (xv)  GS.R,  898  published  in
 Gazette  of  India  dated  the  i9th
 June,  976  together  with  an  ex-
 planatory  memorandum.

 (xvi)  G.S.R,  433(E)  and  454(E)
 published  in  Gazette  of  India
 dated  the  ist  July,  976  together
 with  an  explanatory  memoran-
 dum.

 ({xvh)  G.S.R.  436(E)  published
 in  Gazette  of  India  dated  the  Ist
 July,  1976  together  with  an
 explanatory  memorandum.

 (xviii)  S.0.  447(E)  published  in
 Gazette  of  India  dated  the  lst
 July,  876  together  with  an
 explanatory  memorandum.

 (xix)  G.S.R.  45708)  and  458(E)
 published  in  Gazette  of  India
 dated  the  i6th  July,  3976  together
 with  an  explanatory  memorandum,

 (xx)  G.S.R,  055  published  in
 Garette  of  India  datea  the  ith
 July,  076  together  with  an
 explanatory  memorandum.

 (axl)  GBR.  40408)  published
 in  Ganette  of  India  dated  the  22nd
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 (xxii)  GER.  46A(E)  to  GSR.
 47i(E)  published  in  Gazette  of
 India  dated  the  23rd  July,  1976
 tegether  with  an  explanatory
 memorandum

 QOexiii)  G.S.R.  4$89(E)  pubhshed
 In  Gazette  of  India  dated  the  28th
 July,  7976  together  with  an
 explanatory  memorandum.

 (xxiv)  The  Bill  of  Entry  (Forms)
 Regulations,  1976,  published  in
 Notification  No,  s.0,  519(E)  in
 Gazette  of  India  dated  the  Ist
 August,  74976  together  with  an
 explanatory  memorandum.
 [Placed  in  Library.  See  No,  LT-
 0988  /  76]

 (7)  A  copy  each  of  the  following
 Notifications  (Hindi  ang  English
 versions)  under  sub-section  (2)  of
 section  8  read  with  sub-section  (3)
 of  secton  7  of  the  Customs  Tani
 Act,  975:—

 (3)  G.S.R.  74(E)  published  in
 Gazette  of  India  dated  the  2nd
 August,  1976.

 (il)  GSR.  743(E)  published  in
 Gazette  of  India  dated  the  2nd
 August,  1976.

 Gili)  G.S.R.  745(E)  published  in
 Gazette  of  India  dated  the  2nd
 August,  1976.
 [Placed  in  Library.  See  No.  UT-
 10989/76)

 RapraTion  Prorecrion  (Ampr.)  RULES,
 976

 THE  MINISTER  OF  ENERGY
 (SHRI  K.  C.  PANT):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Radiation
 Protection  (Amendment)  Rules,  976
 (Hindi  and  English  versions)  publish-~
 ea  in  Notification  No.  G.&.R.  756  in
 Gazette  of  India  dated  the  29th  May,
 1976,  under  sub-section  (4)  of  section
 30  of  the  Atomic  Energy  Act,  1962.

 {Placed  in  Library.  See  No.  LT-
 10060/76}.


